
 

 
 

            
       

 
 

 
 

        

 

         

     

      

 

 
 

 

 
 
 
 
 
 
 
 
  
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Cont.Case[SH]20/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

10-7-2013 

Heard Mr. P.N.Nongbri, learned counsel appearing for the 

petitioner. 

Perused the judgment and order of this court dated 22-11­

2012 passed in WP(C)No.[SH] 203/2012. 

List this case on 11-7-2013. 

JUDGE 
S.Rynjah 



 
 

 

            
       

 
 

  
        

         

          

         

        

           

         

  

      

        

     

         

        

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 

CR(P)[SH]60/2010 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

10-7-2013 

Heard learned counsel appearing for the petitioner as 

well as Mr. Vinod Kumar, learned counsel appearing for the 

respondent No.1. Respondent No. 2 is the Presiding Officer of the 

Additional District Judge who passed the impugned order. For 

deciding illegality or otherwise of the impugned order dated 30-7­

2010 in the present revision petition, the Presiding Officer of the 

Additional District Judge, District Council Court, Shillong is not a 

necessary party. 

Accordingly, respondent No.2 is deleted from being 

the respondent No.2 in the present revision. 

List this case again on 29-7-2013. 

Registry is directed to show the name of the counsel 

appearing for the respondent in the causelist. 

JUDGE 

S.Rynjah 



 
 
 
 
 

      
       

 
    

 

 

 

     

           

 

 

 

           

 

  

B E F O R E


THE HON‘BLE MR JUSTICE T NANDAKUMAR SINGH



CRP No.(SH)19 of 2013



10.07.2013 

LCR received.



List this case for final hearing on 25.7.2013.



JUDGE 

S Rynjah 



 
      

       
 

    

 

 

        

    

         

          

    

           

 

 

 

            

 

  

 
 
 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
 

B E F O R E


THE HON‘BLE MR JUSTICE T NANDAKUMAR SINGH



CRP No.(SH)31 of 2013 

10.07.2013 

Mr B Bhattacharjee, learned counsel, entered appearance on 

behalf of the respondent. 

Learned counsel appearing for the petitioner is directed to 

furnish copies of the Misc. application to the learned counsel 

appearing for the respondent. 

List this case for Admission Hearing on 1.8.2013. 

JUDGE 

S Rynjah 



 

      
       

 
    

 

 

           

     

        

          

        

 

 

 

            

 

  

B E F O R E


THE HON‘BLE MR JUSTICE T NANDAKUMAR SINGH



FAO No.(SH)2 of 2013 

10.07.2013 

Registry is directed to send a reminder to the Court below 

for sending the case record. 

Perused office note dated 22.5.2013. 

Await service report of the sole respondent. 

List this case on 1.8.2013. 

JUDGE 

S Rynjah 



 
 

 
 

            
       

 
 

  
 

          

      

 

 

 

 

 
 
 
 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
 
 
 
 
 
 
 
 
 

MC(CRP)No.[SH]232/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

10-7-2013 

In view of the order passed today in CRP(SH) No. 42/2013, 

this misc. case also stands disposed of. 

JUDGE 

S.Rynjah 



 
 

      
       

 
    

 

 

           

        

 

 

 

            

 

  

B E F O R E


THE HON‘BLE MR JUSTICE T NANDAKUMAR SINGH



WP(C) No.(SH)53 of 2013 

10.07.2013 

List this case on 8.8.2013 showing the name of the counsels 

appearing for the petitioner in the cause list. 

JUDGE 

S Rynjah 



 
      

       
 

    

 

 

   

        

 

 

 

            

 

  

 

B E F O R E


THE HON‘BLE MR JUSTICE T NANDAKUMAR SINGH



WP(C) No.(SH)72 of 2013



10.07.2013 

List this case on 8.8.2013. 

JUDGE 

S Rynjah 



 
      

       
 

    

 

 

         

     

        

 

 

 

            

 

  

 

 

 
 
 
 
 
 
 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

B E F O R E


THE HON‘BLE MR JUSTICE T NANDAKUMAR SINGH



WP(C) No.(SH)92 of 2013 

10.07.2013 

The respondents have filed their affidavit-in-opposition. 

Issue Rule. 

List this case on 30.7.2013. 

JUDGE 

S Rynjah 



 

      
       

 
    

 

 

           

           

        

  

 

 

 

            

  

  

 

B E F O R E


THE HON‘BLE MR JUSTICE T NANDAKUMAR SINGH



WP(C) No.(SH)318 of 2009 

10.07.2013 

As prayed for by Mr S Sen, learned counsel appearing on 

behalf of Mr AK Phukan, learned senior counsel appearing for the 

State of Assam, list this case on 25.7.2013. 

JUDGE 

S Rynjah 



 
 


